
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI. 

Original Application No. 11 of 2022 (SZ) 

 

C. Sengodan 

 S/o. Chinnapan  

4/5/5A Keel Chinnagoundampatti,. 

New 26th Ward, Tharamangalam Municipality  

Salem District  

and Anr. 

 ...Applicant(s)  

Versus 

 

The Principal Secretary to Government of Tamil Nadu,  

Department of Environment & Forest and Climate Change,  

Secretariat, Chennai  

and Ors.  

...Respondent(s) 

 

 

 

 

S. No Description Page No. 

1. Independent Report in compliance of the Hon’ble 

National Green Tribunal in the matter of 

O.A.No.11/2022 in the order dated. 21/01/2022 & 

22.03.2022 by the District Environmental 

Engineer, Salem 

1 – 11 

 

 

 

 

 

Filed by 

 

Thiru. Sai Sathyajith,  

BSC, Chennai. 
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Advocate for Respondent: TNPCB 

Thiru. Sai Sathyajith  

BSC, Chennai. 

 

 

Dated: 07.09.2022 

 

Date of hearing: 09.09.2022 


